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^ CENTRAL ^^I^IINISTRMTIUE TRIBUI^AL
• PRINCIE^L BL'NCH, new DELHI

OW No. 2675/1990

This iBth day of ^pril, 1994

Hon'ble ^ Mr. Justice 3»K« Ohaon^ Vice Chairman (J)
Hon'bile Mr, B,K. Singh, Member (A)

Om Prakash Sharma,
Superintending Engineer (Ciwil),
Flood Control Circle,
Delhi Administration,

Applicant

By Aiduocates None present

VERSUS

1. The Union of India, through
The Secretary,
Department of Personnel,
Ministry of Home Affairs,
New Delhi.

2. The Delhi Administration,
through the Administrator/
Lt. Governor, Raj Niuas,
Delhi*

3. The Union Public Service Cfcmmission,
Dholpur House, Shahjahan Road,
New Delhi, through its
Secretary,

4« Shri 3»N» Plurthy,
Superintending t.ngineer,
Najafgarh Drain Circle, 4th Floor,
ISBT Building, Kashmiri Gate,
De 1 h I.

By Advocates Ms. Ritika Goyai for Respondent 2
Ms, Meera Chhibber for Respondent 4

ORDER (Oran

(Hon'bls Mr. Justice S.K. Dhaon, UC(J)

No one appears in support of this application.

2. The prayer in this application is that the order

No.F,3/8/86-i&FC dated 20th April and 7th May 1990

may be quashed.

3. By the order dated 20.4.90, one Mr. Murthy,

respondent No.4, the applicant (OP Sharma) and one
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Mr. Puttasujamy, then working as ad hoc Superintsnding

Enginaers (Civil) in the Irrigation and flood Control

Ctepartment of Oalhi lAdministration had been regularly

appointed on the said posts , By the order dated 7,5.90

Shri S.N, Murthy uas further promoted to the ppst of

Chief Engineer for a period of one year or till a regular

appointment is made, uhichewer event occurs earlier.

4. Sfiit. Weera Chhibber represents the respondent No.4,

She states that Shri 3.W# Murthy has retired from

service and the applicant, 0«P» Sharroa, has now been

promoted as Chief Engineer (I&F). In view of this changed

position, it appears that this Q.iM. has become infructuous.

Further, it appears that the applicant is not interested

in prosecuting this O.A. Therefor®, this O.m, is dismissed

as infructuous and for non-prosacution, but without any

order as to costs.
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( B.K. Singh ) ( S.K.JShaon )
!*iember (A ) Wice Chairman iJ)


